FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GVRMP DHARWAD RAMANAGAR TOLLWAY PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor GVRMP Dharwad Ramanagar Tollway Private
Limited
2. | Date of incorporation of corporate debtor 29.04.2010
3. | Authority under which corporate debtor is | Register of Companies, Chennai
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U45209TN2010PTC092110
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered Office: Plot No. 46A, Vettuvankeni First
office (if any) of corporate debtor Avenue Main Road, Injambakkam Village,
Sholinganallur Taluk Chennai, Tamil Nadu, 600115
Toll Road location: Dharwad to Ramanagar
(Karnataka)
6. | Insolvency commencement date in respect of | 28.09.2026
corporate debtor (Order copy received on 05.10.2026)
7. Estimated date of closure of insolvency | 27.03.2027
resolution process
8. | Name and registration number of the |SRajendran
insolvency professional acting as interim | IBBI Regn. No. IBBI/IPA-002/IP-N00098/2017-18/10241
resolution professional
9. | Address and e-mail of the interim resolution | 2nd Floor, Hari Krupa, 71/1, Mc Nicholas Road,
professional, as registered with the Board Chetpet, Chennai - 600 031.
Email: cs.srajendran.associates@gmail.com
10. | Address and e-mail to be used for | C/o:S Rajendran & Associates
correspondence with the interim resolution | 2nd Floor, Hari Krupa, 71/1, Mc Nicholas Road,
professional Chetpet, Chennai - 600 031.
Email: cirp.gvrmp@gmail.com
11. | Last date for submission of claims 19.10.2026
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14. | (a) Relevant Forms and (a) https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives
are available at:

(b) Not Applicable




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the GVRMP DHARWAD
RAMANAGAR TOLLWAY PRIVATE LIMITED on 28.09.2026.

The creditors of GVRMP DHARWAD RAMANAGAR TOLLWAY PRIVATE LIMITED, are hereby
called upon to submit their claims with proof on or before 19.10.2026 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. _4%?\_’:\%
Date: 07.10.2026 S Rajendran
Place: Chennai ' Interim Resolution Professional

IBBI Regn. No. IBBI/IPA-002/IP-N00098/2017-18/10241
Authorisation for Assignment valid upto 31st December 2026
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SOHINI DAS
Mumbai, 6 October

Automobile dealers are seeing
healthybookings ahead of Nav-
ratri and Dussehra, and expect
demand deferred during
Shradh to translate into a
pickup in deliveries from mid-
October, even though a high
base from last year’s goods and
services tax (GST)-led surge
makes year-on-year (Y-0-Y)
comparisons less meaningful.

Dealer confidence has
strengthened, with 75.57 per
cent of dealers surveyed by the
Federation of Automobile
Dealers Associations (Fada)
expecting growth in October,
against 67.09 per cent ahead of
September. About 63 per cent
of dealers report building
booking pipelines.

“Bookings, in fact,
are higher, are healthy,” Fada
President Sai Giridhar told
Business Standard.

Auto dealers see robust Oct as bookings rise

September produced
record retail volumes, with
overall registrations rising 31.82
per cent Y-o-Y and 4.69 per
cent sequentially to 2.54 mil-
lion units. Passenger vehicle
(PV) retail touched a record
427,213 units, up 32.1 per cent Y-
0-Y and 6.17 per cent from
August, while two-wheeler
sales rose 33.08 per cent to 1.79
million units.

Fada, however, cautioned
that the Y-o-Y growth is dis-
torted by a weak September
2025 base, when customers
postponed purchases ahead of
GST 2.0 rate changes effective
September 22. Excluding Sep-
tember, retail grew around 17
per cent in the first five months
of financial year 2026-27 (FY27).
First-half retail reached a
record 15.51 million units, up
20.77 per cent.

October will be the key fes-
tive test. With Shradh extend-
ing into the first part of the

Strong showing

Category Sep 26 units* | M-0-M (in %) Y-0-Y (in %)
¥ Two-wheelers 1790188 441 33.08 [N
- Passenger vehicles 427213 6.17. 321 _

Commercial vehicles 103,557  14.09 [ 3762 [
Three-wheelers 13250 84 H 2225
Tractors 76906 [N -12.58 1375 |l
Wheeled CE 6486 2555 N 3800 N
Total 2,536920 469 3.8

*Vehicle registrations

Source: Fada Sep’26 retail release

month and Navratri running
from October 11-20, Fada
expects deferred demand to
convert from mid-month.

Last year, retail and whole-
sale activity had paused ahead
of the GST reduction, followed
by a sharp release of pent-up
demand. October 2025, there-
fore, presents a demanding
base. “This year... especially
passenger vehicle dealers are
more prepared,” Giridhar said.

PV inventory rose to 43-45
days in September from 38-40
days in August as dealers
stocked up for festivals. Girid-
har said 45 days was healthy
ahead of the festive peak, when
dealerships can clock 1.5-2
times normal monthly retail.
Fadaexpectsinventory tostart.

Electric vehicles (EVs),
meanwhile, face a demand-
supply mismatch, particularly
in PVs. Total EV retail hitanall-

time high of about 334,000
units in September, taking
penetration closeto13 per cent,
while PV EV penetration
touched a record 8.45 per cent.

Giridhar said imported
components, particularly bat-
teries, and shipping con-
straints ~ were  affecting
availability, with some original
equipment  manufacturers
(OEMs) reporting freight costs
rising two-three times.

Truck rentals
hold steady:
Report

Truck rentals on major
trunk routes held firm
above year-ago levels
dueto steady freight
activity, according to
the Shriram Mobility
Bulletin released on
Tuesday, reflecting
resilient economic
momentum.

Rentals grew across
all key routes tracked
year-on-year.

Delhi-Kolkata—
Delhi grew 13 per cent,
followed by Benga-
luru-Mumbai-Benga-
luru at 11 per cent and
Kolkata-Guwahati—
Kolkata at 10 per cent.
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Festival hiring grows 7% led by gcom

India’s festival hiring market
grew 7 per cent year-on-year
(Y-0-Y) in 2026, with quick

commerce, ecommerce, and

logistics emerging as key

drivers of seasonal demand.

According to the latest

foundit Insights Tracker, festi-

val hiring has risen steadily
over three years from 98,120
jobs in 2024 to 118,750 in 2025
and 127,080 in 2026.
Theincrease comes against
an 11 per cent Y-o-Y decline in
overall white-collar hiring in
September.  UDISHA SRIVASTAV

Banks sweeten offers for retail customers

Loan fee waivers,
rate concessions,
and card deals
target shoppers

SUBRATA PANDA &
ANJALI KUMARI
Mumbai, 6 October

With just a few days until Nav-
ratri, banks are rolling out a
offers to woo retail customers
during the festival season, from
loan fee waivers and conces-
sional interest rates to credit
card discounts, cashback, and
deals with large merchants and
ecommerce platforms.

The breadth of the offers is
evidentat HDFC Bank, whichis
set to launch its Festive Treats
2026 campaign on October 10
with more than 10,000 offers

spanning loans, cards,
accounts, and EasyEMI. Cus-
tomers can also avail of savings
of up to ¥70,000 on purchases
across categories such as elec-
tronics, travel, home décor, and
jewellery. The bankisalso offer-
ing concessions across per-
sonal, car and home loans,
along with benefits on savings
accounts, fixed deposits (FDs),
lockers, and business products.

Other lenders, including
State Bank of India (SBI), Axis
Bank, Yes Bank, Kotak Mahin-
dra Bank, and Punjab National
Bank (PNB), have also started
rolling out festival season offers.

However, lenders this time
are not going into overdrive for
retail customers amid robust
loan growth and expectations of
areversalintheratecycle. Asec-
tion of the industry is yet tokick
off its festival campaigns, as
credit and deposit growth has

been particularly high in the
second quarter (July-Septem-
ber/Q2) of 2026-27 (FY27),driven
in part by foreign currency non-
resident (bank), or FCNR(B),
mobilisation and loanslinked to

these deposits.
Moreover, lenders are
keeping an eye on the

upcoming Reserve Bank of
India (RBI) monetary policy
committee meeting, which is
widely expected to increase the
policy repo rate by 25 basis
points (bps) — the first increase
intwo and a halfyears.
“Festival season offers from
banks appear to be relatively
muted this year, but this is not
reflective of any underlying
asset quality concern,” a private
banker said. “Rather, credit
growth, particularly corporate
credit growth, has been strong,
and banks have also seen
healthy deposit mobilisation in

Q2FY27, including through
FCNR(B) deposits, reducingthe
need to aggressively chase
growth during the festival
period,” he added.

The festival season push
typically beginstowardstheend
of Q2FY27, the banker said,
adding that the only reason it
hasnotstarted around the same
time this year could be that
Q2FY27was “quite fulfilling”.

Banks’ Q2FY27 business
updates show healthy loan
growth and deposit mobilisa-
tion. Accordingtothelatest data
from the RBI, credit growth
stood at 18.1 per cent as of Sep-
tember 15, while deposit growth
was 17.3 per cent. Credit growth
was as high as 19.1 per cent as of
August 31, while deposit growth
stood at 17.8 per cent.

The country’slargestlender,
SBI, is offering concessional
interest rates on personal, car

and gold loans, as well as loans
against mutual funds. It is also
waiving processing fees on
loans for its customers.

HDFC Bank’s festival cam-
paign spans a broader range of
products and services. Accord-
ing to a bank spokesperson, its
Festive Treats 2026, scheduled
to be launched on October 10,
will provide more than 10,000
offersonloans, cards, accounts,
and EasyEMI on cards.

“Thereisarange of offers for
customersseekingloans, locker
services, FDs, credit cards, and
Biz+ current accounts, among
other products and services,”
the spokesperson said.

The bank is also offering
Xpress personal loans starting
at9.99 per cent perannum, with
loans of up to I50 lakh and no
documentation; Xpress car
loans starting at 8.25 per cent,
with zero foreclosure charges

andatenure of up toeightyears;
and home loans starting at 7.2
per cent, with expert guidance.
Gold loans of more than 75 per
cent of the gold value are also
available at attractive rates.

Its Specialé savings account
offers benefits including locker
services, FDs, Taj Epicure mem-
bership, lounge access, cash-
back, and shopping deals.
Business customers can access
current accounts, overdraft
facilities, business credit cards,
merchant payment solutions,
and business and gold loans.

PNB has launched its PNB
Utsav Festivities 2026 cam-
paign, offering a full waiver of
upfront, processing and docu-
mentation charges on home
loans, along with a 5-bp conces-
sion on interest rates. It is also
waiving upfrontand processing
charges on car loans and offer-
ing existing home loan cus-
tomers an additional 10-bp
concession on mortgage and
topuploans. The offersare valid
until December 31.

A senior banker at a state-

owned banksaid lenders, rather
than relying only on interest-
rate cuts, are considering fee
waivers and targeted conces-
sionstolower the upfront cost of
borrowing for prospective cus-
tomers. “This will give room to
push retail credit while protect-
inglending margins,” he said.

The country’s second-lar-
gest private-sectorlender, ICICI
Bank, has launched its Festive
Bonanza with offers across
online shopping, electronics,
travel, furniture and home
decor, fashion, and quick com-
merce, among other categories.

Thebank hasalso partnered
Flipkart for its Big Billion Days
sale, scheduled to begin on
October 8, under which cus-
tomers can avail of a 10 per cent
discount acrossarange of prod-
ucts. It is also offering instant
cashback of up toX7,000 on the
iPhone Duo, iPhone 18 Pro and
Pro Max, and up to ¥15,000 on
select Apple products.

“With this year’s Festive
Bonanza, we have partnered
leadingbrandsto bringexciting

offers that make our customers’
shopping experience more
rewarding. Our customers can
avail of these offers by using
ICICI Bank’s credit and debit
cards, credit card EMIs, and
internet banking,” a spokesper-
son for ICICI Bank said.

Kotak Mahindra Bank is
offering a 50 per cent waiver on
processing fees for home, car,
personal, business, two-
wheeler, gold, commercial
vehicle, and construction
equipment loans. The bank is
offering a range of discounts to
credit card customers across
electronics, travel, fashion,
jewellery, and home decor.

Yes Bank is offering deals
and discounts across elec-
tronics, fashion, food, grocery,
and travel on its credit cards. It
is offering a 50 per cent waiver
on processing fees until Diwali.
Through its Yes Pay Next
payments app, customers can
avail of cashback on transac-
tions made using RuPay cards
issued by any bank between
October 10 and 22.

RENU SHARWA and VRENDRA PRAKASH OSBI THE ASKA COOPERATIVE SUGAR INDUSTRIES LTD.
Gain dee er |ns| ht Rs. 10l- in Unite?i Spirits Limited (formerly: Information Security Department, State Bank of India, P:Q: Nuagam {Aska) -:761111, Ganjam District,'Odisha 000”I”I”T[””‘TI0”AI‘Iﬂpﬂnrlrn'
p g m;ﬁ!yzweR"ogdCoéeL;gm;ltjgj), _UBsgggg{, ‘.‘ﬁ“FV;‘.‘.‘i.' Global IT-Centre, Sec-11, CBD Belapur, Navi Mumbai-400 614 E-mail:askasugar@yahoo.co.in, Website : www.askasugar.com CIALCIVILATW TENDER NOTICE 0710/2026
|ﬂt0 markEts and ?151133281 p;'}arigg ts hatr'e Ceﬁiﬁcabte Nurf“ber T TENDER CALL NOTICE Percentage e-tenders are invited from reputed civil contractors
Q wi IStinctive Numbers  from Ref: SBI/GITC/Cyber S ity Centre of I CSCoE)/2026/ - e .
business thrOUgh cgusgg#usmssaishm 4 VIRENDRA 2827/1500 yber Security Centre of excellence ( Dgt;d: 07.10.2026 | | No.TO/M1M810 Date : 05.10.2026 registered with CPWD, State PWDs and PSUs for the work detailed
expert commentar p;AKASH SHARMA, beinga(ﬂe Shareholders, BI‘_:ids arelinvitedf\t/)y fjtatef BaCnIL of India frcom thefeEligit;lle bid(%esré fé))r The Aska Cooperative Sugar Industries Ltd., at Nuagam as below at Cochin International Airport, Nedumbassery.
hereby give notice that the said  Share ‘Empanelment of Vendors for Cybersecurity Centre of Excellence oE). . . £y 3 e ie A n "
p X , y’ Certificate(s) are lost and we have applied to the Fordetails, please visit ‘Procurement News' at https://sbi.bank.in (ASka) n Ganjam District of Odisha State invites sealed bids ‘ Name of Work AEmSng:]?t(%g ) %&ASD) I?Z%rrll(t)r‘éigﬂ
analysis, and informed Company for issue of duplicate Share Certficate. Commencement of download of RFP:07.10.2026 From 15:00 Hrs for Group Term Life Insurance of Employees/Worker. Please : :
) The publicis hereby wamed against purchasing or Last dateand time for Bid submission: 28.10.2026 up to 15:00 Hrs visit our website : www.askasugar.com for detailed Tender Rate contract for minor civil and
expert 0 inion in dealinginanyway with the said Share Certficate. Place: Navi Mumbai Senior Vice President o 4 : o - maintenance works in the
p p The Company has informed me that if they do not . : - Call Notice. The last date for submission of tender till 5:00 PM - R 630 Lakhs |3 Lakhs |24 months
. receive any objection within 15 days from the Date: 07.10.2026 CSCoE, Information Security Department ; ; ! operational area for 2026-2028 at
Business Standard. Ga of s of s atvertserent o witading on 22.10.2026. Addendum/Corrigendum or extension to this Cochin International Airport.
Ul 1y, y will suomi . - i i i i 1 B P . .
its response to IEPF Authority for transferring the % dw 3iim asler TenderkNOtlce will be published only in website For more details visit our website www.cial.aero " 'Sd/b' .
aforesaid shares to the demat account of the Bank of B: www.askasugar.com ii fi anaging Director
. . undersigned, after which no claim will be https://bankofbaroda.bank.in o aroda g Manag’ng Director
BUS]HQSS Stalldal d entertained by the company in that behalf.
Insight Out RENU SHARMA TENDER NOTICE
Place : JAPUR VIRENDRA PRAKASH SHARMA : L
9 Dot 07400025 Folio No: MS 145781 Request For Proposal — Selection of Insurance Company for providing

Insurance Cover against Unauthorised Electronic/Fraudulent Digital
Transactions.

Details are available on Bank’s website https://bankofbaroda.bank.in
under Tenders section & on GeM portal.

“Addendum”, if any, will be published on Bank’s website
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KARAMTARA

HINDUSTAN STEELWORKS CONSTRUCTION LIMITED

(A Government of India Undertaking) https://bankofbaroda.bank.in under Tenders section & on GeM portal.
GA Pl_lt_’thﬁ--ng%‘Sthz&rr;%t;; (Fgarat.fu':), I?hgtgane@swzr#m??: (Odisha) Bidder must refer the same before final submission of the proposal. KA RAM TA RA E N G I N E E RI N G LI M IT E D
el. No.0674- mail: hscl_bbsr@rediffmail.com : fecinn. OQth . . . o
Last date for bid submission: 28" October 2026. N (Formerly Known as Karamtara Engineering Private Limited)
NOTICE INVITING e-TENDER Place: Vadodara Chief General Manager £ . .
HSCL invites eligible bidders to submit bids through Open tender state e-tendering platform Date: 07.10.2026 (Digital Banking) 2 Corporate Identity Number (CIN): U45207MH1996PLC099333
of Govt. of Odisha i.e. https://tendersodisha.gov.in for following bids: Regd office: 705, Morya Landmark II, New Link Road, Andheri (West), Mumbai - 400053 , India www.karamtara.com
3 Bid Description NTNo. | et o) FORM A Tel: + 91-22-40710000 * Email: investors@karamtara.com
01 | Construction of 24 Nos. E-Type Staff Quarters Building HSCLIBBSIDTET | 11,23,17,623)- PUBLIC ANNOUNCEMENT
(5+6) for Gowt. ITI, Rajakanika (Olaver), Odisha. 12026-27/e-020 (Under Regulation 6 of the Insolvency and Bankruptcy Board of India STATEMENT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
02 [ Construction of 250 Seated Boy's Hostel (G+4) for Govt. | HSCLIBBSIDTET | 13,00,93,244/- (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
ITI, Rajakanika (Olaver), Odisha 12026-27/e-021 FOR THE ATTENTION OF THE CREDITORS OF (Z in lakhs, except for per share data)
03 | Construction of 200 Seated Boys Hostel (6+2) for Govt. HSCLIBBSIDTET | 10,24,22,650" GVRMP DHARWAD RAMANAGAR TOLLWAY PRIVATE LIMITED
Polytechnic, Kendrapada in the district of Kendrapada, Odisha | /2026-27/e-022 R - = btRE'-EVANT ';C:JF"%L; '-A'ESR =i Quarter Ended Year ended
n . . [Name or corporate aebtor arwa amanagar loliway =
Last Date & Time of Submission of Tender: 14.10.2026 by 15:00 Hrs. (IST). Private Limited Sr. No. Particulars 06 03 06 03
Please visit https://tendersodisha.gov.in website for details. Corrigendum 2. |Date of ncorporation of coroorate debtor 2;(\)’:;01(;m' ¢ S0:00 2_026 i 03_2026 =0 06_2025 i 03_2026
Jaddendum shall be hosted in this website only. 3' Incorporatt P o Unaudited | Audited Audited Audited
o . |Authority under which te debtor is| Regi i i .
CIN No. U27310WB1964G0I026118 | Website: www.hsclindia.in | | |/ory inder ion corporate deblor s Regiter o Companies, Chenna I. | Revenue from Operations 1,58,092.95 | 1,25,695.35 | 91,76145 | 431,197.52
Zonal Head, Odisha : — . -
4. | Corporate Identity No./Limited Liabilty | U45209TN2010PTC092110 Il. Net profit for the period
Identiication No.of corporate debtor (before Tax, Exceptional and or Extraordinary Items) 11,675.46 5120.28 | 8,117.55 31,121.27
5. |Address of the registered office and principal | Registered Office: Plot No. 46A, Vettuvankeni - -
office (if any) of corporate debtor First Avenue Main Road, Injambakkam Village, I Net profit for the period before Tax
288'1'??3”3”“”3'“'( Chennai, Tamil Nadu, (after Exceptional and or Extraordinary Items) 11,675.46 5120.28| 8,117.55 31,121.27
ASAHIINDIAGLASS LIMITED e chvas s . e o for o poriod e Tox
CIN: L26102DL1984PLC019542 e T 092075 (after Exceptional and or Extraordinary Items) 8,737.43 3,815.72| 6,013.89 22,893.04
. . o . . |Insolvency commencement date in .09. N N
A~ Registered Office: A-2/10, 1" Floor, WHS DDA Marble Market, Kirti Nagar, respect ofy corporate debtor (Order copy received on 05.10.2026) V. Total Comprehensive Income for the period
< AIS > Mansarover Garden, Nsw Del‘lhwi - 110015, Phone: (011) 49454900 7 |Estimated date of closure of insolvency | 27.03.2027 [Comprising Profit / (Loss) for the period ( After tax) and
~~~ Corporate Office: 3 & 11" Floor, Tower-D, Global Business Park, " |resolution process other comprehensive income (after tax)] 8,750.82 3,845.59| 6,010.70 22,946.64
Mehrauli - Gurugram Road, Gurugram - 122 002 (Haryana) 8. [Name and registration number of the in| S Rajendran Vi Pai ; f
4 - : f e . aid-up Equity share capital ( face value % 10 each 29,229.52 | 29,229.52| 29,229.52 29,229.52
Phone: (0124) 4062212-19, Fax: 0124) 4062244/88 soercy professional acing 25 et | 381 Regn No. p Equly share capial | L
Email: investorrelations@aisglass.com, Website: www.aisglass.com IBBI/IPA-002/IP-N00098/2017-18/10241 VII. Resgrves ( excluding revaluation rgserve) as shown in the
SPECIAL WINDOW FOR RE-LODGEMENT OF 9. | Address and e-mail of the interim resolution | 2nd Floor, Hari Krupa, 71/1, Mc Nicholas Road, Audited Balance sheet of the previous year 92,762.33
TRANSFER REQUESTS OF PHYSICAL SHARES D e B | e rmendtan ssstwistes@qmail o VIl Earning per equity share (face value X 10 each) for continuing and
In furtherance of our public notices dated 10" March, 2026, 13" May, 2026 and | [10. | Address and e-mail to be used for Clo: S Rajendran & Associates dlscloun.tmg operation: (Not annualised for quarter period)
14" July, 2026, and pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD- correlsmndenfe with tre interim 2nd Floor, Hari Krupa, 71/1, Mc Nicholas Road Basic ( in ¥) 2.99 1.31 2.06 7.83
POD/I/3750/2026 dated 30" January, 2026 shareholders of Asahi India Glass resolution professiona gpn?ﬁectiyrgg?/m?-@gorgg?lbm Diluted (in 3) 299 131 2.06 783
Limited are hereby informed thatanother special window has been opened from el : . = . .
5" February, 2026 to 4" February, 2027 (both days inclusive) to facilitate the| [11. Last date for submission of claims 19.10.2026 Notes:
transfer and dematerialisation of physical shares that were sold or purchased C oreditors. : .
prior to 1" April, 2019. This special window will also cover transfer requests that [ 2 Su'ifj;f;f{;}i‘;‘f?s;;,ﬂﬁ ;?ii;g:;?eéb) of | NA 1 Theabove s an extract of detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI( Listing
were previously submitted but were rejected, returned or kept pending due to by the interim resolution professional L . . . . . . .
deficiencies in documentation, procedural requirements or for any other reason. i professional _ obligations and Disclosure requirements) Regulations, 2015. The full format of the Quarterly Financial result are available on the website of the
Further, shares transferred under this facility shall be credited to the transferee [ |13. | Names of Insolvency Professionals idenfified INA BSE limited (www.bseindia.com), the National Stock Exchange of India Limited (www.nseindia.com) and on company’s website
. ) . . A : to act as Authorised Representative of creditors
only in dematerialised (demat) form and will remain under lock-in for a period of in a class (Three names for each dlass) (www.karamtara.com)
one year from the date of registration of transfer. During the lock-in period, such — —
shares shall nat be transferred, pledged, lien-marked or atherwise encumbered. | |14 sﬂ{ggg‘ﬁi%&mj&% ropresentatives are | (LN Appaye o eldownloads 2 TheUnaudited Standalone & Consolidated Financial Results for the Quarter ended June 30,2026 were reviewed and recommended by the Audit
Eligible shareholders may submit their transfer requests along with the iable at P PP . . . . . .
requisite documents to the Company’s Registrar to an Issue and Share Transfer avallable at: committee and approved by the Board of Directors at their respective meetings held on October 06,2026. The statutory auditors have

Agent (RTA), at the details given below:
MUFG Intime India Private Limited
Unit: Asahi India Glass Limited
Address:C-101, Embassy 247,L.B.S. Marg, Vikhroli (West), Mumbai - 400 083,
E-mail: investor.helpdesk@in.mpms.mufg.com.
Shareholders are advised to refer to the detailed information available on the Company’s
website at https://www.aisglass.com/wp-content/uploads/2026/03/Special-
Window-for-Transfer-and-Dematerialisation-of-Physical-Securities.pdf
For Asahi India Glass Limited
Sd/-
Gopal Ganatra
Executive Director
General Counsel & Company Secretary

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the GVRMP DHARWAD RAMANAGAR
TOLLWAY PRIVATE LIMITED on 28.09.2026.

The creditors of GVRMP DHARWAD RAMANAGAR TOLLWAY PRIVATE LIMITED, are hereby
called upon to submit their claims with proof on or before 19.10.2026 to the interim resolution
professional atthe address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties

expressed an unmodified conclusion on these Standalone & Consolidated Financial results. The review report has been filed with Stock
Exchanges and are available on the company’s website.

For and on behalf of Board of Directors of
Karamtara Engineering Limited

Sunil Kumar Rustagi
Director & CEOQ
DIN : 00101848

Place : Mumbai

S Rajend
ol Date : October 6, 2026

Interim Resolution Professional
IBBI Regn. No. IBBI/IPA-002/IP-N00098/2017-18/10241
Authorisation for Assignment valid upto 31st December 2026

Place: Chennai
Date: 07.10.2026

Place: Gurugram
Date: 6" October, 2026

Adfactors 427/2




